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and uphold also the principles of democracy,
especially  Parliamentary  democracy. |
appreciate your concern. So are we
concerned about it. Let us hope our concern
is strong enough to resolve this impasse.
Thank you.

Re. successful heart transplantation sur-
gery by Dr. P. Vcnugopal and big team at
AIIMS

SYED SIBTEY RAZI (Uttar Pradesh);
Madam, with your permission, 1 stand to
compliment Dr. Venugopal and his team,
who have been successful in doing
transplantation surgery of a heart on a
person, who was very seriously sick.

Madam, it is really a landmark surgery, in
which India was lagging be-hind. It is a big
success that the heart of a 35 year-old lady,
after declaration of her brain-death, was
removed and given to the donee. We are
happy that the condition of the patient is
stable and he is progressing well.

Madam, as you know, the first heart
transplantation was done in the year 1967 in
South Africa. Since then, our doctors were
interested to do this sort of surgery. But due to
certain lacunae in the difinition of 'brain death'
is defined not possible. Recently, a law was
adopted in which ‘brain death, is defined
categorically. | congratulate the Government
on bringing such a law enabling the doctors to
perform this surgery. In our country, about
300 cases which require heart transplantation
come up every year before doctors. | think a
very good beginning has been made now. The
most important aspect, perhaps, of the matter
is that the cost of the operation, compared to
that in the United States, is less. In the United
States, the operation would cost $ 100,000 to
S 200,000 whereas in our country the cost of
the operation has come to Rs. 40,000/- and the
post-operative expenses will be about Rs.
40,000/-. That is, in Rs. 80,000/- this
operation could be done.
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Through you, Madam, | would like to send
my congratulations to the team of doctors. |
hope the patient will recover quickly and he
will be able to work smoothly in future. 1 also
hope that more milestones like this will be
created by our doctors. Through you,
Madam, 1 send my congratulations and
compliments to the associates and whole
team of Dr. Venugopal who have done this
operation in the All India Institute of Medical
Sciences, New Delhi.

Madam, | thank you very much for giving
me this opportunity.

THE DEPUTY CHAIRMAN: We all
congratulate the team of doctors who
performed this operation. We wish the
recipient a complete recovery and a healthy
life. W© are happy that our scientists are not
only doing research, but they have also been
able to do, in India, all that the foreign
countries do with much better equipment at
their disposal. The whole House, | am sure,
joins me.

There is one more thing. There is
something one can always remember. That is,
this gentleman will be carrying a woman's
heart. | hope he will take care of it. They say
men always carry women's heart. 1 do not
know where. But here, he will be carrying the
woman's heart in the true sense of it.
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THE. DEPUTY CHAIRMAN; Thank
you. It is a very serious matter and | am sure,
somebody from the Government, will take
note of it, Mr. Mu-kherjee, a very senior
Minister, from the Government side is there.
Some more Ministers are there. Smt. Mar-
garet Alva is there They should convey to the
Government the feelings of the Members.
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SHRI ABDUSSAMAD SAMADANI
(Kerala); Madam, | also want to speak on
this matter

THE DEPUTY CHAIRMAN: Please
speak.

SHRI  ABDUSSAMAD SAMADANI:
Madam, this is a very serious problem that is
brought to your notice. My humble
suggestion at this juncture is that some
arrangement must be made to educate the
Censor Board people about the concept of art
in administering things. | think, the real
problem is lack of knowledge about the
concept of art. Many people think that art is
something vulgar. They are separating are
from life. There, some education has to be
given to these people. I am reminded of a
couplet of Allama Igbal:
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Real art is something revealing the realities
of life. | do not know  whet

her our Censor Board people, our television
people are concerned about all these things. |
request the Chair that some arrangement be
made to educate the people about the concept
of art. Thank you, Madam.
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Art can be beautiful. Art should be
beautiful. Art is not vulger. Hum-our is not
vulgar. But it is how people project it, how
people depict it which is important. We do not
have to show something vulgar to enjoy and it
should not be through violence, violence on
women or children, because what they show is
violence, generally on children. We have seen
everyday in the House Members expressing
concern about abduction of children in Delhi.
The people have imbibed this vulgarity and
violence through this very strong medium.

Thank you, Mantriji.
comments.

for giving your

Shri Hariprasad.

SHRI SATISH PRADHAN (Maha-
rashtra); Madam, there is no quorum in

the question of quorum?
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THE DEPUTY CHAIRMAN: What is
it?

SHRI AJIT P. K. JOGI (Madhya Pradesh):
There is nothing... (Interruptions) ...

THE DEPUTY CHAIRMAN: Mr.
Hariprasad, your name is given. | will call
you.

SHRI SATISH PRADHAN; Madam, what
about quorum?

SHRI B. K. HARIPRASAD: It is
quite okay, Madam.

THE DEPUTY CHAIRMAN: You cannot
say okay. It is for the Chair to decide that.
When a Member raises the issue of quorum, |
have to decide whether there is quorum or
not.

SHRI B. K. HARIPRASAD: He is not
serious. He is taking it back.

THE DEPUTY CHAIRMAN; It is not a
question of statistics. Let us find out if there
is quorum or not.

SHRI B. K. HARIPRASAD: Madam, |
would like to draw the attention of the
Government....

THE DEPUTY CHAIRMAN: We can-not
function until there is quorum. Please sit
down. Let there be quorum. What Mr.
Pradhan has raised is a technical point. We
are thankful to him because, after all, the
House should be run in order. The House
should not be run in disorder. When the
Members stand up and obstruct the running
of the House we say, "The House is not in
order." When there are not enough Members,
if a Member shakes the conscience of the
Members who are not here then we have to
listen to him.

SYED SIBTEY RAZI (Uttar Pradesh);
Madam, | stand on a point of order. This
question is raised off and on. The whole
Opposition has boycotted the House. A major
chunk of the Members is not attending the
House. In such a situation, Is it necessary to
conside
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THE DEPUTY CHAIRMAN: The res-
ponsibility of quorum is on the Government.
It is not on the Opposition.

SYED SIBTEY RAZI: It is all right. But
we want your ruling.

THE DEPUTY CHAIRMAN: Mr. Sibtey
Razi, | think my calculation is correct. The
Congress Party Members are more than 25.

SHRI P. UPENDRA; Madam, the rule is
very clear. You cannot change the quorum
every time. whether some people boycott the
House or not, the quorum remains the same.

THE DEPUTY CHAIRMAN: The
responsibility of quorum is on the Gov-
ernment. | mean the ruling party. The ruling
party has brought the quorum. So, there is no
problem now. But we cannot change it
because two Members are less. It is never
done.
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SHRI SURESH KALMADI (Maha-
rashtra): The Opposition is not entering the
House. But they are signing the register
outside and they are claiming daily
allowance.

THE DEPUTY CHAIRMAN: They are
not. | cannot give any ruling on what is
happening outside the House. 1 am not
responsible for what is happening in the
lobby.

SHRI SURESH KALMADI: But they
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THE DEPUTY CHAIRMAN: That is
something else. Mr. Hariprasad, finally you
speak.

Need to check hoarding and profiteering

In coffee
SHRI B. K. HARIPRASAD (Karna
taka); Madam, | would like to draw
the attention of the Government to
hoarding and profiteering, which has

resulted in the steep hike in coffee prices,
in coffee. The liberalisation of pooling
system, which has left the  domestic
coffee market at the mercy of the market
forces, has turned this cheerful drink
bitter to swallow. Against an estima
ted crop of 2.25 lakh tonnes a year,
the domestic consumption of coffee is
estimated at 70,000 tonnes. Yet the
coffee prices have shot up steeply in
recent months. This is affecting very
badly the middle class in the southern
part of the country. The Coffee Board
says that the price rise is due to the
hike in the auction price in  the last
quarter owing to a shortfall in produc
tion. As far as the consumer is  con
cerned, the recent policy change which
is initiated, is a mockery. In the
past the Board had to act as a saviour
of the growers' lobby to safeguard then-
interest from the sluggish demand. Now
it seems that the Board has to reverse
its role by coming to the rescue of the
consumers from the lobby of coffee-gro
wers. It would be wrong to say  that
the growers have benefited from this
situation as a substantial portion  of
the auction stock has been cornered by
the exporters and the traders expecting
a big demand in the export market.
In the name of export earning the
coffee trade has exploited the domestic
market. The havoc caused by the
market forces has been compounded
further by big. players buying of stocks
in auction at high prices for the expert
market. the  market intarvention



